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(3) The work is also in progress in
portions of the Main Canal from
mile 48 -6 to 82. It is likely that all
works including lift canal upto
mile 50 will bz completed first be-
fore proceeding further on main
canal.

() Depending on the availability of
funds, the whole project is expected to be
completed by 1977-78.

@) and (¢). The joining of Rajasthan Canal
with Luni River was contemplated in context
of providing navigation facilities in Rajas-
than Canal but the proposal was dropped
as it was very expensive.

SOCIAL WELFARE SCHEMES iN ANDHRA
PRADESH

1432. SHRI V. NARASIMHA RAO:
will the Minister of SOCIAL WELFARE

be pleased to state :

(a) the amount proposed to be spent on
social welfare of the Scheduled Tribes in
Andhra Pradesh during 1967-68; and

(b) the details of amount spent in plains
and Agency areas ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF SOCIAL WELFARE
(SHRIMATI PHULRENU GUHA) :
(@) Rs. 47-65 lakhs.

(b) The Plans are prepared for the State
as a whole and not separately for plains and
Agency areas.

wfe ¥ faswet 37 & fed wgrong
wY AY-FE

1433, ot I wfew : T
framk oz fawm Wt a8 T@ A FAT
@ fF

(F) 1966-67 TT 1967-68 #
sy dgfam | ¥ ol wgrore Tow
#\ fpar fe £ srd-wgraan 2 7
I

(@) sa w3 # Ffy F 397 1
wAF o fmaa ofs e ad?

feard aur fagw Wt (30 %o
@ W) : (7) ¥B T

NOVEMBER 23, 1967

Written Answers 2162
(') w7 geav

wgrere Wy Ferard ol

1434, wit Jacr arfes : v fawrd
Wi faga dt ag ITR AT FO FG
f&:

(%) werog @R gRT @Y
AT # srafy ¥ o wearfaa o
=TS AE & AT R AT TG
famw T & FE g d  fom
far @ o

(@) o Al & aR F FT
TR A T aF B frog ) fean g,
I A A E g ?

e wite faga et (¥t %o Wo
W) —(F) faacw gwrgEd S
T [qeerem § o ) Hwd
gear L. T-1687/67]

(€) sg% A 1 snft afw
T fean s R0

LIBERALISATION OF CREDIT PoLICY BY
RESERVE BANK OF INDIA

1435. SHRI S. R. DAMANI: Will the
the Minister of FINANCE be pleased to
state:

(a) the additional funds advanced to
different sectors of Industries as a result of
liberalisation of credit facilities by the
Reserve Bank of India;

(b) whether any proposals have been
received by the Industrial Development
Bank of India for financing construction
projects executed by the Indian firms
abroad; and

(¢) if so, details thereof ?

THE DEPUTY PRIME MINISTER
AND MINISTER OF FINANCE (SHRI
MORARIJI DESAI): (a) The limits sanc-
tioned by the Reserve Bank of India to
scheduled banles for adavances to different
industries etc., upto the middle of Novem-
ber—(i) for refinancing their packing credit
advances, (ii) under the Bill Market Scherre
and (jii) in respect of export bills drawn in
Indian rupees and-foreign currencies were





